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draw ever took place and tbat a fraud wu 
Committed on the public; and 

Cc) the action Government have taken In 
tbe lDaller 7 

• 
THE MINISTER OF StATE IN m! 

MINISTRY OF FINANCE (SHRI VIDVA 
CHARAN SHUKLA I : (a) to (e). This i. a 
matter which concerns the State Government. 

Tall E ... loa b, Sbrl R. K. Na"ar 

5234. SHRI CHANDRA SHEKHAR 
SINOH : Will .he Minister of FINANCE be 
pleased to state : 

Ca) whether the documents seized in the 
raid on the house of Shrl R. K. Nayyar 
recently revealed the payments of interest by 
him 10 the financiers at 3 p~ ceot til 4 per 
cent p. m. although ofllc:lall, It wal shown 
to have been paid at 1 per cent In the books; 
and 

(b) if 10, the amount of the tn evaded 
in thlt way and tbe action wbich Govern-
ment have taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VIDYA 
dlARAN SHUKLA) : (0) Documents 
seized are under scrullny. InWlltlaatlon~ lire 
not yet complete. 

(b) It II not possible at thi. sllge to live 
IIIe amount of tal evaded. 

Case. of O,er·ln(oleIDIL aad UDder 
la,olclDI 

5235. SHRI M. SUDARSANAM: Will 
tbe Milliliter of FINANCE be pleased to ..... ; 

(B) the number of cases of over-invoic-
inl Bnd under.invoicing In import.export 
buslaell wblcb Clme 10 the 1I01k:e of Govern-
ment in the lalt three ,eln ; and 

(b) the volume in terms of rupees In 
cases of over invoicio8 aod under.iovoicioll? 

THE MINISTER OF STATE IN tgE 
MINISTRY OF FINANCE (SHRI VIDYA 
("HARAN SHUKLA): (a) Customs iutho-
rltles iaued sbow·Cluae notices III 115 
suspecled cases of over-In,oltloll alld ttIIc!er· 
Ilivoicioll in import·export busloes. duriol 
the years 1967 to 1970 (October). 

(b) The volume (ia terms of rupees) of 
the dilFerellCC between tbe declared prices 
and ~alaecl price. ill th_ ca .. comes 
to IIOBrly R.. 30 laca. 

Four Pol.t Prolra •• e r •. Prle. 
Btebm.a"o. 

5236. SHRI HARDYAL DBVOUN: 
SHRI MUHAMMAD SHERIFF: 

Will the Minister of FINANCB be 
pleased to stete: 

(I) "bethel' GOWrDmllllts atMtioI! hid 
been drawa to the brochure 'Prlcee'" 
Proaross' releuecl on 20th Nbvemllft, 1970 
by the Federation of Indian Cbamberl Cff 
Commerce allll ladustry outilDllIl four·peldt 
PfOIFllllllle fur price .teblll .. tIOll ; 

(b) if so, the nalure thereof ; Bnd 

(c) reaction of tbe Ooverllment tbereto ? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN) : (a) Yes, Sir. 

Cb) The FtderatllHl or Indio CbaftiMii 
of Commerce aod lodustry in in pf1JIram_ 
for price ltebilisation. bas lu .... ted (i) 
_Ulmentili. tbe avail.llll1t, of IIIdlHlflal ow 
materiall by way of Imports and rallllll of 
illtlltDal produCtion, (Ii) IInkidl Wapi to 
praIIuctlvlty, (III) .. llIIdda COD .. mer derbaBjl 
with the availability of IOOds tbrouib_bi-
Iizinl SIVinlS .nd (iv) removal of adminia· 
trat'" deJaya nd CODtrill. for atldlUlatIDl 
industrial expanaioll. 

(c) It is tbe policy of the OoverntlleDt to 
keep prices under check and to eveo out 
price ftuetbitioDl. The Fourth Piau pidvlda 
Cor nrlous proaramma Cor iocr ... inl tbe 
production br illdustrlal raw malerlals, whll. 
the impilrt policy tltes Into 8CcoIIdt tile 
requirement. or essential raw materials I1iid 
otber Industrial inputs. Tbe Government's 
riKlDctarJ aad latal polici.. life .Itected 
towaru both curbiDI elltOSl demallll and 
stimulating s.vin... The administrative 
controls arlll desilned to help IrDWlb or out· 
pllt cotJalltent "Itb the couiltrrl toc:lo-
eooaomJc objKtlv.. The W... Boardl," 
up by the GOYeIDmeot, are required to keep 
to tbe ro~ tbe Inttrats or I.boor a. Wei' as 
the Clpac:itJ of the lllduit" to .,.,. 




